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two organisations that are leading
the agitation and therefore that par-
ticular point of view the Government
should not vlan itg strategy and pers-
pective.” Will it be acceptable to him?

SH>I P. C. SETHI: I am very
happy that Prof. Dandavate hag been
able to contact the Assam students.
1 was under tho impression that
they have heen taking a line, that
all India parties, as far gs they are
concernad,” they do not exist. How-
ever, in view of the fact that Prof.
Dandavate has been able to contact
them, we are happy to learn this
situation and thig offer from them
that they have not taken this stand
some extremists might have takepn is
welcome, &ir, T onlv want ty assure
... (Interruptions)

PROF. MADHU DADAVATE: Are
you not happy about it?

MR. DEPUTY SPEAKER: I think
he is happier than you,

PROF, MADHU DANDAVATE:
Sir, we are equally happy because
both of us are equally patriotic.

SHRI P. Cc, SETIII. Sir, as far as
the questio, of the permanent ope-
ration ig conceraed, this will  be
decided in the context of the entire
situatina that exis's in Assam, How-
ever, w» are happy that Prof. Dan-
davate and practically all the lea-
ders of the opposition vesterday took
this stand that ag far as this ques-
tion is conrcerned, that nothing
belongg to a particular State every-
thing nelongs to all India ang there-
fora it is clear. But there may be a
diference of opinion as to whepn and
how it should he flushed and ghould
ha re-started on a nermanent basis,
At Yeast this basic question hag been
decided and I am thankful to Prof.
Dandavat.. for getting this infor-
mation fxom the Assam students.
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Illegal Trading of Silver by Film
Laboratories

4+
*105. SHRI RAJNATH SONKAR
SHASTRI:
SHRI RASHEED MASOOD:

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether Government are aware
of the illegal trading o! silver recover-
ed as a by-product by films laboratories
in the country;

(b) if so, the modus operandi of the
film laboratories in carrying out the
illegal trading of silver recovered as
a by-product; and

(c¢) the measures taken by Govern-
ment in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARI KU-
MUDBEN M. JOSHI): (a) and (b)
The Working Group op Nationa] Film
Policy in their Report have stated
that, on a rough basis, it is estimated
that gilver worth Rs. 8 to 10 crores
per year can be recovereq from the
chemical bath used by the film pro-
cessing laboratories. In their opinion,
most of the labs show some sale of
used chemical bath to gmall entre-
preneurs but in actual practice re-
cover <ilver clandestinely. The
money thus generated is used for in-
formal credit tp film makers.

(c) It has been recommended in
the Report that standards of re-
covery, Of silver from chemical wash
should be laid down safter scientific
investigation. The recovereq silver
should be handed over ty Hindustan
Photo Filmg or any other manufac-
turing agency and the lab ghould be
reimbursed only processing cost of
silver recovery and not the cost of
silver recovered. Appropriate action
in terms of the recommendations
made will be taken.
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SHRI R. K. MHALGI: May I knaw
from the hon. Minister whether Gov-
ernment pre aware of the press re-
ports of illegal trading ip gilver by
the film laboratories in the country
and whether they have been contra-
dicted or explained away and, if not,
why not?

SHRI VASANT SATHE: Tt is
possible that there coulg be jllegal
trading by the film laboratories. The
whole problem ig that when this sil-
ver comeg out it does not become
accountable. If you could lay your
hands on that by the process of law,
then you would know it. Today ycu
have only to presume that the silver
which is rpecovered through these
processes all go underground, or to
the blackmarket, or something must
be happening to that. Therefore, it
is not 'for me to say how this silver
is going underground where it is
going. TUnder the present gtructure
of law, we are not in a position to
do anything.

SHRT R, K. MHALGI: My question
is whether the Government are
aware of thg presg reports of such a
thing going on in the film laboratory
and, if so, whether it hag been con-
tradicted and explaineq away.
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SHRI VASANT SATHE: It is not
for me to contradict it. I am aware
-of those reports and I say it ig possi-
ble. So, where ig the question of my
.contradicting it?

AT FOOT WG . IUTEAET HGISA,
T Wl AgIe ¥ @Y w5 @ w2
SETY g1 O fF 3w wgaw & W@
g | & Srar wrEel § gl s
FEHTT 1 I FEAET  F F a3
faar ar 3 AT Afz (@@, a1 oFar
FATH 577 & @9 fagr aur a@w
FTHATET FY TS

ST RS ¢ H AT g g AT
g7 % 39 &1 g7 u= gy & fr =9 ey
T fdt ST & qgq AT S ) ar at
ST FIHTL H FA & AT ATAT 1T AT
IF GCHR T FTAA & T8 ATAT A0,
(sagma) ... Tow gER F wfaan ¥
N eag qEaa A g, . . . (WagA). ..

I do not understand all this excit-
ement. I have personally discussed
this matter with the concerned State
Ministers, We are concerned with this
subject and we will take the nece-
ssary steps in this matter.

Additional Power Capacity

*106, SHRI R. Y, GHORPADE: Will
the Minister of ENERGY be pleased
to state:

(a) whether this year’s target of in-
stalling additional capacity of genera-
tion is 2300 MW;

(b) if so, how do Government ex-
pect to achieve it; and

(c) what steps have been taken to
remove the poltlenecks, rectify the
-shortcomings and ensure that correct
figures of generation and distribution
of power are supplied by the authori-
ties concerned to Government?

THE MINISTER OF STATE IN
THE MINISTRY OF ENERGY (SHRI
"VIKRAM MAHAJAN): (a) to (¢). A
statcment is laid on the table of the
"House,
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Statement

(a) and (b). As against the pro-
grammed commissioning of new ther-
mal and hydro units aggregating to
2232 MW during the curren financial
year jt is expected that a capacity of
1912 MW would be added.

(c): Construction monitoring di-
rectorates have been set up in the
Central Electricity Authority (CEA)
to closely monitor the various acti-
vicities of the projects, Coordination
and review meetings are regularly
held in the CEA  with the project
authorities, equipment suppliers and
manufacturers, tconstruction agencies
etc. A close watch is kept on il con-
straints for corrective actions. CEA’s
senior officers visit project sites and
take up the matter with he appropri-
ate authorities for removinz the
bottlenecks. Review meetings are also
held in the Deptt. of Power for ap-
propriate action with the State Govts,
as well as at the level of ihe TUnion
Govt. Detailed guidlines on timely
monitoring and expeditious imple-
mentaton of projects, have also bcen
sent to the State Electricity Boards
by the Deptt. of power, Ministry  of
Energy.

SHRI R. Y, GHORPADE: Is it a
fact that during the first two wecks
of November, power generation was
up by 15.3 per cent, as compared to
the corresponding period last vear?
Is it also a fact that load staggering in
indusiry has becn systematised and
high peak tariff powers are being in-
troduced as well as time differentia-
tion meters”

SHRI VIKRAM MAHAJAN. It is a
fact that we have achieved a tremen-
dous break through in power genera-
tion in November this year, when it
was 15 per cent more than in the cor-
responding period last year. We are in-
itiating every possible measure hoth
to improve the power supply and, at
the same time, to improve the efficien-
cy of our energy system, like what the
hon. Member has mentioned; we





